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1 2 3 4 5 6
2013-14 Andhra Pradesh 50 4.45
Karnataka 130 9.67
Kerala 41 8.80 339 64.00
Tamil Nadu 03 0.72
Rajasthan 99 35.01
Madhya Pradesh 16 5.35
ToraL 14304 1786.82

Pending projects under JINURM

394. DR. R. LAKSHMANAN : Will the Minister of HOUSING AND URBAN
POVERTY ALLEVIATION be pleased to state:

(a) whether it is a fact that many number of housing projects sanctioned under
Jawaharlal Nehru National Urban Renewal Mission (JnNURM) are still pending;

(b) if so, details of the pending house projects under INNURM, State-Wise; and

(¢) whether Government has formulated any policy to complete the housing
projects under JnNURM and any fund has been allocated for this; if so, details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (SHRI BABUL SUPRIYO) : (a) and (b) Under Jawaharlal
Nehru National Urban Renewal Mission (JnNURM), out of 12,41,427 house sanctioned,
9.29,193 houses are completed and 3,12,234 houses are under construction as on
15.07.2015. States/UTs-wise details of under progress houses are given in the Statement
(See below).

(¢) Government has recently further extended the Mission period of Basic
Services to the Urban Poor (BSUP) and Integrated Housing & Slum Development
Programme (IHSDP) of Jawaharlal Nehru National Urban Renewal Mission (JnNURM)
by two years, i.e. upto 31.03.2017 for completion of on-going projects sanctioned upto
March, 20 I 2. During the current financial year, a sum of ¥ 465 crore has been allocated
under JnNURM for providing central assistance to the States/UTs for the ongoing

projects.



Statement

Details of pending housing projects under JnNURM

8¢l

S1. No. Name of the State No. of No. of No. of Physical Progress for Construction of
Projects Projects Projects Dwelling Units (in Nos)
Approved Completed on going Sanctioned Construction Construction
Completed  in Progress

1. Andaman and Nicobar Islands 1 - 1 - - -
2. Andhra Pradesh 66 45 21 80,778 62,339 18,439
3. Arunachal Pradesh 4 1 3 1,172 276 896
4. Assam 18 6 12 6,523 3,341 3,182
3. Bihar 35 - 35 29,103 10,033 19,070
6. Chandigarh (UT) 4 1 3 17,696 12,736 4,960
7. Chhattisgarh 27 1 26 31,984 18,518 13,466
8. Dadra and Nagar Haveli 2 1 1 144 48 96
9. Daman and Diu 1 - 1 14 14 -
10.  Delhi 16 3 13 55,124 22,924 32,200
11. Goa - - - - - -
12.  Gujarat 66 25 41 1,32.565 1,15,640 16,925
13. Haryana 25 3 22 13,223 12,594 629
14. Himachal Pradesh 9 - 9 2,130 818 1,312
15.  Jammu and Kashmir 54 - 54 14,208 6,534 7,674
16.  Jharkhand 17 - 17 10,103 5,483 4,620
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17.  Karnataka 52 29 23 45,162 42,617 2,545
18.  Kerala 60 5 55 42,163 34,470 7,693
19.  Lakshdweep - - - - - -
20.  Madhya Pradesh 71 11 60 38,363 30,293 8.070
21.  Maharashtra 175 6 169 1,66,634 1,08,061 58,573
22, Manipur 7 3 4 4,079 4,044 35
23.  Meghalaya 5 - 5 1,288 404 384
24.  Mizoram 11 8 3 3,046 2,860 186
25.  Nagaland 3 1 2 6,265 4,744 1,521
26.  Odisha 44 2 42 14,823 10,375 4,448
27.  Puducherry 4 1 3 1,542 790 752
28.  Punjab 8 1 7 7,109 5,002 2,107
29.  Rajasthan 69 2 67 43,306 25,587 17,719
30.  Sikkim 4 2 2 293 260 33
31.  Tamil Nadu 145 97 48 1,27.435 97,164 30,271
32.  Telangana 45 20 25 83,678 73,795 9.883
33.  Tripura 6 5 1 3,371 3,371 -
34.  Uttar Pradesh 226 6 220 82,327 59,971 22,356
35.  Uttarakhand 29 3 26 3,915 2,095 1,820
36.  West Bengal 203 9 194 1,71,861 1,51,992 19,869

GraxD ToTAL : 1512 297 1215 12,41,427 9,29.193 3.12,234
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